
THE GAUHATI }IIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.v,^-o7t9g,fubtLta

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

cauhau High Court,

cuwahati.

From

To,

Sub:

Ref:-

Shri Mahendra Kalita,

Disuid & Sessions Judge,

Udalguri.
Dated Guwahati, the

Statlon leave Pelmission.

Your letter No. oJ(u) 2470 d6 28.@.2021.
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,T.REGISTRAR ruIGITANCET
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^Zseptember

Sir,

with reference to the above, I am directed to inform you that your

prayer for permission to leave the station, with official vehicle, at your own cost'

from the morning of 02.10.2021 till the morning of 04'10'2021' has been

granted. Further, the Clvil Judge cum Asstt' Sessions ludge, Udalguti and in his

absence Chief Judlcial Magistrate, Udalguri and in her absence, the in charge Chief

Judlcial Magistsate shalll remain in charge of your Court and office in your absence'

Yours faithfull%

9r/-

IT.REGISTRAR ffIGTLANCEI

Memo No.Hc.vu-f,7 tsg./ qb th 
^, 

dated f {' 1' D14

Copy to:

Manager, Gauhati High Court.L


